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IN THE CUSTDMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,

REGIONAL BENCH ; ALLAHABAD
MA-70131/16

8 Ex. Appeal No.179/11

Avising out of OQFA No.542-CE/APPL/KNP/2010 dated 21.10.2011
passed by Cormmr. {Appeais) of Central Exdise, Customs, Katipur,

Ear approval and signature;

HON'BLE MR, ANIL CHOUDHARY, MEMBER {JUDICIAL)
HON'BLE MK. ANTL G. SHAKKARWAR, MEMBER {YECHNICAL)

1. whether Press Reporters may be allowed {0 see
the Order for publication as per Rule 27 of the
CESTAT {(Procedure} Rules, 19827 D Mo

Z. Whether it showld be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for publicatlon
in any authoritative report or not? t Yes

3. Whether His Lordshlp wishes to see the falr copy
of the Order? : Seen

4. Whether Order is to be circulated to the Deparimental

Authorities? . Yeas W
1

)

Comrmissioner of Central Excise, Kanpur {now Agra)
SAPPELLANT(S)

WERSUS

M{is Shefcon Footwear
BESPONDENT {5)

APPEARANCE

Shri Rajeev Ranjan, loint Commr. (D.R.) for the Department
None for the Respondent (s)
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MON'BLE PMR. ANIL CHOUDHARY, MEMBER (JUDICIAL) s U
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL) R

v,

RATE OF HEARING & PRONQUNCEMENT : 11. 05. 201 i
Cined oroerwo, 770 19Y. ~ of4 )
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2 ¥ Appeat Na J 711

Per il Ch hary i

Heard the ig.A.R. for Revenue. Appeal is disposed off as
withdrawn, as prayed in E/M.ANG70131/16, -withcut entering into
merits. M. A, also stands disposed off.

fPronounced in the open Court)

A{Anil G, Shakkarwar) (Anil Choudhary)
Member (Technical) Member (Judicial}
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